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Title: Introduction of the Prohibition of Human Trafficking of Indian Citizens Abroad and Welfare of Overseas Indians Bill,
2012.

 

MR. CHAIRMAN: Item No. 43, introduction of Bill. Shrimati Jayshreeben Patel.

श�ीमती जयश�ीबेन पटले (महसेाणा): सभापित महोदय, म� प
�ताव करती ह� ं िक िवदेश� म� भारतीय नाग�रक� के मानव दु�या�पार का प
ितषेध करने और िवदेश म�
िनयोिजत भारतीय नाग�रक� के क#याण तथा उससे संबंिधत या उसके आनुषंिगक िवषय� का उपबंध करने वाले िवधेयक को पुरः�थािपत करने क+ अनुमित दी
जाए

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a Bill to provide for prohibition of human trafficking of Indian citizens to
foreign countries and welfare of Indian citizens employed abroad and for matters connected therewith or
incidental thereto."

 

The motion was adopted.

श�ीमती जयश�ीबेन पटले: सभापित महोदय, म� िवधेयक पुरः�थािपत करती ह� ं

 

 

 

 

 

 


